3187  Written Answers

fow weff (TR Tsw ) AT
FAT@T 97 | @F I8 a8 e F5
fafun F@@TA F T A G, TTG
faoret #7 WieX foqwEy, 8% @@
ArEATT {69 AT & A1 W S«aT &,
#\f% arg & T Fraaee 3 Hex &7
AIET 7 A N aqqaW AT FE
agY o, gaft 3 99 wie & faoet &
fasr AT F @ |

3. fadwit qar @ wvafug sfwarr
¥ UF W B WE % 9 Fes
gfe ¥ @ T W 1 qarer @, a¥
ardg few ol & am ¥ faoelt F
fawt #1 WX g < faelt | ST
freq st & A & faer ¥ ST
qETRIT YAT F A FT WA g 7T, Q4T
%@ & qfoormreasy faar s f5 &
foqie satfaa & & T

$lTee MINISTER or HOME
AFFAIRS (SHRI GULZARILAL NANDA):
(a) Yes, Sir.

(o) and (c) A statement is laid on
she Table of the House.

STATEMENT

The Editori:g which appeared in
“The Observer” dated the 15th Nov-
ember, 1963 was apparently based on
a news 1item which appeared i1n the
issue of “The Hindustan Times” dated
the Tth November, 1963. The news
report 1s not factually correct.

2, Flat No, 25 of Premises No. 34,
Ganesh Chander Avenue referred to
in the newspaper report was used as
an office of the Chinese 5th Army
(Republic of China) from 1st Octo-
ber, 1942 to 31st January, 1946, during
the last World War. Thereafter, the
flat changed many hands but the elec-
tricity meter continued to be n the
name of the Chinese 5th Army till
September, 1963 as none of the subse-
quent tenants took the trouble of
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getting the registration of the meter
changed in their name though they
went on paying the charges on ac-
count of the eiectricity bi. s for the
flat which they were occupying.

3. The receipts of these electricity
bills ;n the name of the Chinese 5th
Army were found in this flat when
the Calcutta Police conducted a gearch
1n connection with a case of alleged
foreign exchange racket. Electricity
Bills in the name of Chinese 5th Army
must have created a false impression
about the existence of Chinese fifth
calumn army and. led to an unverified
report being published.]

TaerT oF Cars N DerLHI

*464. Sart ABDUL GHANI: Wiil
the Minister of Home ArramS be
pleased to state:

(a) the number of complaints lJodg-
ed with the Police during the last six
months about theft of motor cars in
Delhi; and

(b) what action has been taken on
each complaint?

THE MINISTER or HOCME
AFFAIRS (SHRI GULZARILAL NANDA):
(a) 44 complaints were lodged during
the period 1st June, 1963 and 30th
November, 1963,

(b) Out of 44 vehicles reported to
be sto'en, 37 have been recovered. 2
complaints were found to be falge. 1
case ended in conviction, others are
under investigation.

APPOINTMENTs 1IN COUNCIL OF
SCIENTIFIC AND INDUSTRIAL
RESEARCH

*465. Smrt P, N. KATHJU: Will
the Minister of Epucarion be pleased
to state:

(a) the number of appointments
made since 1st January, 1962 in the
Council of Scientific and Industrial
Research in the salary scale of Rs.
1600—100—1900 and above together
with particulars of earlier appoint-
ments held by these officers; and
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(b) how many of the above posts
were filled after inviting applications
by advertisement?

Tee MINISTER or EDUCATION
(Serr M. C. CHAGLA): (a) Seventeen.
A statement containing full particulars
iz placed on the Table of the House.

(b) One. [See Appendix XLV, An-
nexure No. 24].
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*4668. Sert B. N, BHARGAVA: Will
the Minister of EpucATION be pleased
to state:

(a) the names of the States in
which the Central Government’s assis-
tance scheme for providing meals in
schools is functioning and since when
it has been functioning in each State;
and

(b) the number ot schoo's in each
State in which the scheme is function-
ing?]
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t[Tee DEPUTY MINISTER 1IN THE
MINISTRY or EDUCATION (SHrI-
MATI SOUND(RAM RAMACHANDRAN):
(a) and (b) A Statement is laid on
the Table of the House.

STATEMENT

(a) The Central] Government's
assis anca Scheme for providing meals
in schools is functioning since 1962-63,
in the States of Andhra Pradesh,
Kerala, Madras, Madhya Pradesh,
Mysore, Orissa, Punjab gnd Rajasthan,

(b) Information regarding  the
number of schools 1in which the
scheme is functioning, ig not available
but the number of children benefitted
by the scheme in each State is as
below:—

Andhra Pradesh .
Kerala .
Madras . .
Madhya Pradesh .
Mysnre .
Orissa

Punjab . . .
Rajasthan . . .
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